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on T lish versions) of the Ministry of

Law, Justice and Company Affairs

o Suke OF FROVINORS O fo 1077-78 [Placed in Library.
e MEIT A BEcer On S See No LT—518/71|
GENERAL ELECTIONS TO LEGISLATIVE
AsseneLres ov INpia 1070—72, Vou IT Raiwways Rep Tamirr (SEconp
NOTIFICATION UNDER REPRESENIATION AMENDMENT) RuLes, 1977

OF THE PEOPLE ACT, ETC PROF HUTI:ANDAV&TE. thl'

THE MINISTER OF RAILWAYS beg to lay on the Table a copy of the
(PROF MADHU DANDAVATE)" Railways Red Tariff (Second Amend-
On behat of Shr Shant: Bhushen, I ment) Rules, 1977 (Hind; and Eng-
beg to lay on the Table lish versions) published in Notifica-
tion No GSR 726 in Gazette of
(1) A copy of the Report (Hindi India dated the 11th June, 1977, 1ssued

version) periaimng fo the execu- under section 47 of the Indian Rail-
tion of the provisions of the Mono- ways Act, 1890 [Placed in Librory.
polies and Restrictive Trade¢ Prac- See No LT--518/T7|

tices Act 1969 for the period from
1st January to 31s¢ December, 1875, STATEMENT re MARKET LOANS FLOATED

uwnder gection 62 of the smd Act. o June, 1977
\Placed in Labrary See No LT— THE MINISTER OF FINANCE
514/77] AND REVENUE AND BANKING

2) A of the Report (Hindi (SHRI H M PATEL) I beg to lay
\nu(-sl);n) :;P};he Genen]po Elections on the Table a statement (Hind: and
to the Leguslative Assemblies in English versions) indicating the re-
India (1970-72), Volume II (Sta- sults of the market loans floated by
tistweal) [Placed in Library See the Government of India in June,
No LT-515/77] 1977 [Placed in Library See Ne.

LT—520/77)

(3) A copy of Notfication No
SO #M(E) (Findi and Enghsh  DFFAR® D‘;‘r‘“"‘“?“m or
versions) published in Gazette of MINISTRY md\ﬂmuc 197718
Indis dated the 13th May, 1077 Tnnzan
making certain correction in  the THE MINISTER OF AGRICUL-
Dehimitation of Parliamentary and TURE AND IRRIGATION (SHRI
Assembly Constituencies Order,  SURJIT SINGH BARNALA)- I beg
1076, in respect of the Statd of 1o Jay on the Table a copy of the
Ultar Predesh, under sub-section  Detmled Demands for Grants (Hindi
(2) of pection 9 of the Representa- ahd English versions) of the Mumstry
tion of the People Act, 1050 of Agricutture and Irrigation for 1977-
[Placed in Library See No LT— 48 (Pldced in Library See No LT—
518/ B20A/71]

(#) A copy of the Kerala Small
et Development MR SPEAKER: Before taking up
. s mﬁ duscussion on demands for grants ...

—



